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starred Question No. 2185 on the 8th
December, 1965 and state;

(a) whether Government have since
examined the possibilities of research
in the Unani system of medicine; and

(b) if so, the details thereof?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
Yes, sir.

(b) As recommended by the Unani
Advisory Committee, it is proposed to
establish a Post-Graduate-cum-
Research Centre for Ayurveda and
Unani at the Ayurvedic and Unani
Tibbia College, Delhi. A committee,
under the Chairmanship of Col. R.N.
Chopra, has been set up to prepare a
scheme.

Proposals for conducting clinical
research in Unani at the following
places are under examination:

(i) Nizamiah Unani Tibbia College,
Hyderabad.

(ii) Tibbiya College, Aligarh Mus-
lim University, Aligarh.

(iii) Kilpauk Medica]l College, Mad-
ras.

Mangalore Water Supply Scheme

1496. Shri Yashpa]l Singh:
Shri Bagri:
Shri Vishram Prasad:;
Dr. Ram Manohar Lohia:
Shri Utiya:
Shri Kishen Pattnayak:

Will the Minister of Health and
Family Planning be pleased to refer
to the reply given to Unstarred
Question No. 2217 on the 9th Decem-
ber, 1965, regarding thc Mangalore
Water supply scheme and state:

(a) whether the Government of
Mysore has resubmitted the modified
scheme to the Government; and

(b) if so, the action taken by Gov-
ernment thercon?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
Not yet.
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(b) Does not arise.

Categorisation Committee of Govern-
ment of India Press

}497. Shri S. M. Banerjee: Wil] the
Minister of Works, Housing and
Urban Development be pleased to
state:

(a) whether Government have ac-
cepted all the recommendations of the
Committee for the Categorisation of
Government of India Press;

(b) if so, the details thereof; and
(¢) it not, the reasons therefor?

The Minister of Works, Housing and
Orban Development (Shri Mehr Chand
Khanna): (a) to (c). The recommen-
dations of the Committee for the cate-
gorisation of the Government of India
Press Workers are still under consi-
deration of Government.

Savings in Furniture and Repairs

1498. Shri Hem Raj: Will the
Minister of Works, Housing and Urban
Development be pleased to state:

(a) the savings made in the supply
of furniture to Government offices and
residential buildings and in the re-
pairs of buildings during 1965-66 in
Delhi; and

(b) the expenditure incurred on
these items durings the last four
years, year-wise?

The Minister of Works, Husing and
Urban Development (Shri Mehr
Chand Khanna): (a) and (b). If
information in regard to a particular
department or a Ministry for a speci-
fied period is required, an effort shall
be made to collect it. The labour
involved in collecting the information
from all offices will, it is considered,
not be commensurate with the results
likely to be achieved.

Per Capita Power Consumption in
States

1499. Shrimati Savitri Nigam: Wil
the Minister of Irrigation and Power




Written Answers

3547

be pleased to state the steps Govern-
ment propose to take in order to pull
the backward States in so far as per
capita production and consumption of
power is concerned?

The Minister of Works, Housing and
Power (Shri Fakhruddin Ahmed):
The States, in which per capita con-
sumption is below 50 per cent of the
national average by the end of Third
Plan, are Andhra Pradesh, Jammu
and Kashmir, Rajasthan and Uttar
Pradesh. The need to improve the
situation in these States has been re-
cognised by the Government and all
-steps, including the sanction of more
generating capacity wherever neces-
sary and early commissioning of the
Schemes, already sanctioned, are
being taken. The position in these
States is likely to improve consider-
ably by the end of the Fourth Plan.
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